CENTRAL ADMINISTRATIVE TRI BUNAL
CUTTACK BENCH.

Original Application No,208 of 1994,
Cuttack, dated the 19th day of September,1994.

Raj Kishore Panda ,.. Applicant.,
Versus
Union of India and others ... Respondents,

( FOR INSTRUCTIONS)

1, Wwhether it be referred tothe Reporters or not ? N"

2, Whether it be circulated to all the Benches
of the Central Administrative Tribunals or not ? NO .
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CENTRAL ADMINISTRATIVE TRI BUNAL
CUTTACK BENCH.

Original Application NoO,208 of 199,
Cuttack, dated the 19th day of September,1994.
CORAMs

THE HON'BLE MR,H.RAJENDRA PRASAD, MEMBER(2ADMINISTRATIVE

Raj Kishore Panda, aged about 33 years,
son of late L.Ke.Panda, working as a
Electrician in the Office of the Postal
Printing Press, Bhubaneswar-10,0rissa,

ees Applicant,
By advocates M/s,D.N.Misra,
S.C.S8amantray,
Versus
1, Union of India, represented through its

Secretary to Government of Indis,Department
of post, Dak Bhavan, Sansad Marg,
New Delhi-110001,

- The Chief Postmaster General,Orissa,
Circle, Bhubaneswar-751001.

3. The Director General of post,
D@8k Bhavan, Sansad Marg, New Delhi-110001.

4, The Manager, Postal Printing Press,
Bhubaneswar-751010,

eece RespmdentS.

By Advocate Mr,U,B,Mohapatra,
Addl, Standing Counsel(Central)

ORDER
Ho RAJENDRA PRASZD, MEMBER(ADMN,), Heard Mr.D.N,Misra, and Mr,U.B.
Mohapatra, learned counsel for the applicant and learned
23dl, Standing Counsel(Central) for the respmdents

respectively. 1t transpires that a representation dated

10.3,1993 fsubmitted by the applicant addresseq to

Pl




Respondent No.l is pending disposal, It is hereby
directed that the same be disposed of within 45 days
from the date of receipt of a copy of this order by the
Respomdent No,1, If the applicant has any
grievance thereafter he is given liberty to file

fresh application at a later date,

b/ Thus, the 0.A., is disposed of accordingly.

Sarangi,




